
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 01 of 2024 (SZ) 

In the matter of: 

Tribunal on its own motion SUO MOTU based 

On the news item published on DInamalar E-Edition dated  
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INDEX 

S. No. Date Description Page No. 

1. 25.01.2024 Status report filed by the 3rd 
Respondent – The Commissioner of 

Sivagangai Municipality 

1 - 4 

2. 24.01.2024 Communication between the District 
Environmental Engineer, TNPCB, 

Sivagangai and The Commissioner, 
Sivagangai Municipality 

5 

3. 25.01.2024 G.O No. Na.Ka.No.163/2024.H1 6 

 
4. 

 
12.04.2023 

The Tami Nadu Government Gazette 
Extraordinary – Municipality 

Administration and Water Supply 
(Election) Department, Notification 

2023 

 
7 – 10  

5. 24.01.204 Water Body Map, Sivagangai 
Municipality 

11 

6. - Photogrpahs 12 – 13  

(Note: The page numbers are found at the top centre of every page) 

 

Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 
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